
GOVERl\1\tENT OF MEGHAL4. YA 

LAW (A) DEPARTMENT. 


(ORDERS BY THE GOVERNOR) 

NOTIFICATJON. 

Dated Shillong. the I- July, 201 S. 

'\0. LR (A) 32192fPt.IIII273- The GO\ernor of Meghalaya is pleased to extend the following 
perrons as the Additional Public Pro$eclJlOrslAdditional Go... emmcnt Pleader for the respecti\·e 
Distrim as indicat\:£! against each name for a funher period of one year \\ .e.r. 01.07.2015 till 
JO.06.:!016. 

lieadguarh' r. 

I 	 :)mti Joplin Marooniang (District Council Coun). Shillong Shillong 
2. 	 ShT! K Basaia\\mOLt (District Council Coun), Shillong Sohlll 
J. Smti 1)oti \ilnrak (District Coun), Shillong Shillong 
.; Smti Rihun Swcr ( Di~trici Coun),.Shillong Shillong 
5. 	 Smti F Catherme Rymbai (District 'Coun), Nongstoin Sht[[ong 
6. 	 Shn Kenny Wah lang (District Coun). Nongstoin Shillong 

(Lj~ 
Secretary to the Government of Meghnlaya, 

Law Depanmenl. 

r..1emoJ No. LR (A) 32J92Pt,UIr273-A, Dated Shillong. the I- Jul). 2015. 
COP) forwarded to: ­

I. 	 The Deputy Commissioner, East Khasi Hills District, Shillong. 
2. 	 The Accountant General (A & E), Meghalaya, Shillong-79300l.The abo... e 

Additional Public Prosecutor/Additional Govemment Pleader shall be entilled to fees 
for appearances etc. as ~id down in O.M. No. LR (B) 1512002lPtJI02 
dt 02.02.2009 

J. The Director General of Police, Megha[aya, Shillong. 

~ The Superintendent of Police, East Khasi Hills District. Shillong. 

5. 	 The Ad\ ocates concerned. Charged repon of assuming charge as Additional Public 

Prosecutor Additional Government Pleader m:ty be sent to this Depanment Ilnd 
hiS/her conttlet No. should also be furnished. 

6. 	 The Secreta/) of the Shillong High Court Bar Association. 

1. The Sem·tar). Shil long Bar Association, Shillong. 

8 The Director of Prmting & Stalionef), Meghala)3, Shillong for favour of publicalion 


of the notification in the next issue of the Meghalaya Gazetle. 

I). DlPR, Shi llong. 

10. The Trea;,uT) Officer, Shillong NonhlSouth Treasury. 

II La" (8) Depanment. 

12. N1C, Shillong 


'--B": OEO, Law Depanment. 

14. Guard file. 

'. BY~t'· 
Secretary 10 the Go\'~Meghalaya, 

lz.v Depanment. 


